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I, the Chairman of the Committee on Private Members' Bills and 
Resolutions, having been authorised by the Committee to present the 
Report on their behalf, present this Twenty-seventh Report. 

2. The Committee met on 25 November 1986 for-

I. Examination of the Com:titution (Amendment) BUl, 1986 (~m
eT&dment of "7'ticle 368) by Shri Shantaram. Naik: under rule 
294 (1) (a) of the RuJes of Procedure. 

II. Allocation of time under rule 294(1)(e) of the Rules of Pro-
cedure to the Resolutions at item Nos. 3, 4 and 5 set d9wu 

in the List of Business for Friday, 28 November. 1986. 

E.rcamiftCltion of Co"ltitution (Amendment) BiU 

3. The Committee considered the Bill and arrived at the following 
findings as 4 ruult of their examination of the Bill:-

Findinp. of the Committee 

The Constitution (Amendment) Bill, 1986 (Amendment of tlrticle 
368) by Sbri Shantaram Naik.. 

'!'be Bill seeks to amend article 368 of the Constitution with a view 
te provide that the power of Parliament to amend the CoDlUtution 
shall lnclude power to amend the provisions relating to tile buic 
Rructure of the Constitution. 

After CODSic:IerlDg the Bill at IIOIIIe length. the CommIttee po.tpon-
ed further cousideration thereof to their next littial· 

... TIle Committee recomnteDd allocation of time to ntIOlutioas U 

foDows:-

(1) ReIIol1Ition by Sbri Saifuddln Cbowdbary reprd- 2 hours 
tug Srience and TeclmolOlY policy. 
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(2) Resolution by 8hri Harig Rawat regarding steps 
for development of U.P. 

(3) Resolution by 8bri Syed Shahabuddin regarding 
ban on organisations, etc. which insult any reli-
gious, linguistic or etbJUc community. 

BecommendatioM 

2 hours 

2 hours 

5. The Committee recommend that the allocation of time to re80-
lutions, as shown in paragraph ~ above, be agreed to by the House. 

November 25, 1986 
Agrchaya1Ul 4, 1988 (Saka) 

M. THAMBl DURAl, 
Chairmatl, 

Committee on Private Members' 
Bills and ReBolu.tions. 




